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5. Rural     Area     Najafgarh,     Nangloi,   Moar,  Vishal  Enclave, Ashok Nagar and 
Narela, Qutab Garh. Prem Nagar. 

6. Tilak Nagar, Mori Nagar, Hari Nagar, 
General  Store  (Rohtak  Road),  Ram  Pura 7. Karol Bagh Area. 

Statement II 

1. Total number of small shopkeepers removed .        .        .    About   10,900 

2. Total number who have been allotted alternate accommodation    About     8,700 

3. Total number who have been considered ineligible for allotment About     1,320 

4. Total number of persons who refused to occupy the alternate 
sites.............................................................................................. About        800 

5. Total number of cases where question of allotment for alternate 
accommodation is under consideration . . . .     About 90 1 

 

i [Unauthorised constructions in    Union 
Territories 

670. SHRI JAGDISH PRASAD MATHUR 
: Will the Minister of WORKS AND 
HOUSING be pleased to state : 

(a) the number of persons at present living 
in unauthorised constructions in each of the 
Union Territories; and 

(b) whether there is any scheme under 
Government's consideration for their re-
habilitation ?] 

 

t[THE MINISTER OF WORKS AND 
HOUSING (SHRI K. RAGHURAMAIAH) 
(a) and (b) No survey of unauthorised cons-
tructions in the Union Territories has been 
conducted recently. Some of the Union 
Territory Governments have formulated 
schemes for resettlement of eligible persons in 
occupation of unauthorised structures to the 
extent they come within the scope of such 
schemes.] 

 
t[   ] English translation. 


